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12 .06 hrs . 

[MR. DEPUTY- P AKER ill the Chair] 
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(ii) ESTABLISHMEN'F 0 A COAST GUARD 
D TACHMENl' A.T PARADIP PORT 

ORi A. 

SHRIMATI JAYANTI PATNAIK. 
( uttack): Sir, the proposal for the e -
tabli hment of a coast guard detachment 
at Paradip Port in Ol:i a has been de-
layed inordinately. The detachment of 
a oa t Guard is located in all majo 
port of India except Paradip. On th 
other hand, the numb r of foreign d ep' 
ea fi hing vessels operating from Paradip 
ba e i increa ing every month. There 
for the detachment i nece sary for 
clearing those foreign deep sea vessel . 
M r over. the number of incident of 

muggling i increa ing in the ea t coa t .. 
The e incidents cannot be brought under 
control unless a detachment of Coa t 
Guard j establi bed at Paradip port. It 
i al 0 not possible on the part of the 

tae Government to check such incident 
occurring in the deeep sea. If a Coast 
Guard detachment i establi hed there,. 
it would facilitate carrying out necessary 
anti-smuggling operation in the ea 
coa. t . 

In iew of thi I demand that the 
Government of India should expedite th 
propo <11 for the establishment of a Coa t 
Guard detachment at Paradip Port 
Ori sa without any further d lay. 

(iv) OPENING OF MOR BRANCH 0 
B NKS AT ' LAKHI ARAI, BIHA8 
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